IN THE HIGH COURT OF
ORISSA,CUTTACK

Institution of Applications for issue of Certified
Copies.
Report on :21-01-2026
Date : 21.01.2026

Applied For

N COURT
026 121.01.2026 BB ROUT c.0. |NO. 2 lorder Dtd. 2026-01-16 BATL-
13418/2025 s
COURT
ABLAPL-  |SNEHASISH
) —_ —_
02621012026 30 B5 PR c.o. ggb 2 lorder Dtd. 2026-01-19
COURT
ABLAPL-  |SNEHASISH
) _ _
02621012026 F20AP0T  |PREARS c.o. ggb 2 lorder Dtd. 2026-01-19
COURT
026 (21.01.2026 BBLAPL™ g paTRA C.0. |NO. 2 lorder Dtd. 2026-01-19 BAIL-
336/2026 o
COURT
CMP- GOPAL PRASAD
) —_ —_
02621.01.2026 (Tuce oS00 c.o. gg. Order Dtd. 2026-01-19
CONTC- COURT
| o |
026(21.01.2026 |20 o IAGNEEV KUMAR (C.0.  |-0FT lorder Dtd. 2026-02-16 CONTE
COURT
RSA- SECON
) _ _
026(21.01.2026 L5087 _ |S MOHARANA  |C.O. gg. Order Dtd. 2026-03-20 e,
P () - COURT
026 121.01.2026 U P BAG c.0. |NO. |Order Dtd. 2026-01-19
485/2026 o
COURT
WP (C) - WRIT
) —_ —_
026(21.01.2026 5o 70 U P BAG c.o. gi. Order Dtd. 2026-01-19 e
COURT
WP (C) - WRIT
) _ _
026(21.01.2026 110 s NAYAK c.o. gg. Order Dtd. 2026-02-16 e
B () - COURT
026 121.01.2026 S.K.BISWAL  |C.O0.  |NO. 2 lorder Dtd. 2026-01-20
2167/2026 s
COURT
02621.01.2026 [CREREV- o ¥ MOHANTY |C.0.  |NO. 3 |order Dtd. 2026-02-11
777/2025 s
CRLMC— COURT
026(21.01.2026 XU [PLK.MOHANTY |C.0.  NO. 2 order Dtd. 2026-02-09
OLD
026 (21.01.2026 |CRLREV-  |S.PANDA C.0.  |COURT |Order Dtd. 2026-01-12




1131/2025 NO. 2
OLD
CRLREV- COURT
026(21.01.2026 o P2 [p.K.MISHRA NO. |Order Dtd. 2026-02-23
17
. COURT
026 (21.01.2026 P.K.BARIK NO. |Order Dtd. 2026-01-15
1962/2025 0
. COURT
026(21.01.2026 ;007 |1.PATRA NO. |order Dtd. 2026-03-16
23
COURT
CRLMC-
026 (21.01.2026 P.DAS NO. |Order Dtd. 9999-12-31
3526/2024 .
COURT
026 (21.01.2026 253%2626 S.K.SWAIN NO. |order Dtd. 2026-01-20
15
COURT
026(21.01.2026 g?;%§626 J.C.BARAL NO. |order Dtd. 2026-01-20
15
CRLMC- COURT
026(21.01.2026 (SN0 - M.R.ROUTRAY NO. |Order Dtd. 2026-01-19
15
o COURT
026(21.01.2026 707 |D.K.BEHERA NO. |order Dtd. 2026-01-19
15
i COURT
026(21.01.2026 187 |S.N.PANDA NO. |order Dtd. 2026-01-19
15
COURT
026 (21.01.2026 gsgﬁgZ' A.DAS NO. |order Dtd. 2026-02-10
17
cp COURT
026 (21.01.2026 A.MOHANTY NO. |order Dtd. 9999-12-31
1825/2025 =
cp COURT
026(21.01.2026 [R5 ALK, SAHOO NO. 2 |order Dtd. 9999-12-31
OLD
p COURT
026(21.01.2026  [ghr o |D.SAMAL NO. 2 |order Dtd. 9999-12-31
OLD
. COURT
026(21.01.2026 |5 8- |P.BASTTA NO. 2 |Order Dtd. 9999-12-31
OLD
COURT
CMP- WRIT
026 121.01.2026 S.DAS NO. 2 |order Dtd. 9999-12-31
2114/2025 OLD BRANC
up COURT
026(21.01.2026 |50 [R.K.PATTANATK NO. 2 |order Dtd. 9999-12-31
OLD
COURT .
CRLMC- SWAGATIKA CRIMI
) _ _
026(21.01.2026 |52 00 I e NO. 2 |0rder Dtd. 2026-02-09 e

OLD




CRLMC-

COURT

026 (21.01.2026 X5 |R.SETHI NO. 2 |order Dtd. 2026-02-04
OLD
COURT
026 (21.01.2026 $§g¥§626 A.K.RANA NO. 2 |Order Dtd. 2026-01-19
OLD
CONTC— COURT
026 (21.01.2026 K.C.PANDA NO. 2 |order Dtd. 2026-01-16
238/2026 o
COURT
026 (21.01.2026 2225?3;5 D.SAMAL NO. |Order Dtd. 2026-03-09
17
CRLMC— COURT
026(21.01.2026 oo " |SUBAS SAMAL NO. |Order Dtd. 2026-01-15
17
S COURT
02621.01.2026 (SN0 |suBAS SaMAL NO. |order Dtd. 2026-01-12
17
B () - COURT
) —_ —_
026(21.01.2026 |5 /()° M R SAHOO gg. Order Dtd. 2026-02-26
COURT
026(21.01.2026 22253;025 DK NAIK NO. |order Dtd. 2026-01-15
21
N COURT
0261(21.01.2026 4636/2025 S PRUSTY NO. Order Dtd. 2025-10-27 BAIL-
21
I COURT
026(21.01.2026 |00 IS PRUSTY NO. |order Dtd. 2026-01-13
21
I COURT
026(21.01.2026 | D1E0Y |SK PRADHAN NO. |order Dtd. 2026-01-13
21
FAO- LOKANATH COURT
) —_ —_
026(21.01.2026 207 (LS FoURT lorder ptd. 2026-01-19
WRIT
WP (C) - COURT BRANC
) _ _
026(21.01.2026  [120)7 Ik Rout FoORT lorder Drd. 9999-12-31 s
BENCH
WP (C) - GOPINATH COURT WRIT
) —_ —_
026(21.01.2026 7T oot sec COURT lorder Drd. 9999-12-31 e
COURT
026 (21.01.2026 ZEQS;626 C RANA NO. |Order Dtd. 2026-02-03 giigc
17
WP (C) - COURT
02621.01.2026 [, 2% - |c Rana NO. |order Dtd. 2026-02-03
17
COURT
026(21.01.2026 §5é32626 C RANA NO. |Order Dtd. 2026-02-03 giiﬁc
17
W (C) - COURT
026 (21.01.2026 ;0100 |c rawa NO. |order Dtd. 2026-02-03

17




WP (C) -

COURT

026[21.01.2026 1, O IR K BARIK NO. |order Dtd. 2026-01-19
17
W (C) - COURT
026 [21.01.2026 12190 IR K BARIK NO. |order Dtd. 2026-01-19
17
. COURT
026(21.01.2026 (0050 [P K MIsHRA NO. |order Dtd. 2026-01-19
17
WRIT
WP (C) - COURT BRANC
) —_ —_
026(21.01.2026 30007 |R K BARIK COURT order ptd. 2026-02-16 s
BENCH
026(21.01.2026 ggigé;2025 B DAS ESURE Order Dtd. 2026-01-19 giigc
WP (C) - COURT WRIT
) _ _
02621.01.2026 70090 R ¢ MUDULI LUK lorder Drd. 2026-01-19 e
B () - COURT
026(21.01.2026 |go 100> |S K MOHAPATRA NO. 2 |Order Dtd. 9999-12-31
OLD
COURT
WP (C) = WRIT
) —_ —_
026(21.01.2026 30107 B P saMAL ggb 2 order Dtd. 2026-01-16 e
) —_ —_
026(21.01.2026 2 ) |p BISWAL ggb 2 lorder Dtd. 2026-01-16 s
BENCH
COURT
WP (C) - WRIT
) —_ —_
026(21.01.2026 50150 |5 Das ggb 2 lorder Dtd. 2026-01-19 e
COURT
026(21.01.2026 gzégé;2025 P K BARIK NO. |order Dtd. 2026-01-28 giigc
25
COURT
026(21.01.2026 giég;;2025 D K SAHU NO. |order Dtd. 2026-01-19 giigc
25
SANJAY COURT
026(21.01.2026 ?Sé§>;026 KESHART NO. |order Dtd. 2026-01-20 giigc
MOHAPATRA 25
COURT
026 (21.01.2026 ggéSL;ZOZS DILLIP SAMAL NO. |Order Dtd. 2026-01-19 giigc
25
COURT
026(21.01.2026 25£S2626 B BEHERA NO. |order Dtd. 2026-02-09 giigc
17
COURT
026(21.01.2026 2:?2025 L D SAHOO A NO. |Order Dtd. 2026-03-30 :ﬁggi
21
OTAPL- COURT
02621.01.2026 [0 5700 |1 K NAVAK NO. |order Dtd. 2026-01-15
21
026 (21.01.2026 f?i§§¥625 M.K.MOHANTY ;gURg Order Dtd. 2026-03-10




'oLD

026 (21.01.2026 ?E;g>;026 A. MOHANTY ;gURg Order Dtd. 2026-01-19
026 (21.01.2026 ggégz;202o M NAIK ;gURg Order Dtd. 2026-01-19 giigc
COURT
026 (21.01.2026 §§§§5§524 M. R. BARIK NO. 2 |Order Dtd. 2026-01-19
OLD
B () - COURT
02621.01.2026 120507 |k ¢ swaTN NO. 2 |order Dtd. 2026-01-19
OLD
b () - COURT
026(21.01.2026  |gog7) o, |3 C BARAL NO. 2 |Order Dtd. 2026-01-20
OLD
026(21.01.2026 fsgégé' L SAHOO ;gURg Order Dtd. 2026-02-24
TRP (C) - COURT
) _ _
026(21.01.2026 |, 71007 B B MALLICK LUK lorder Drd. 2026-02-19
MISC.
026(21.01.2026 f?g;zozo A K MOHANTY ;gURg Order Dtd. 2025-10-10 APPEA
: SEC.
CONTC- COURT
) _ _
026[21.01.2026 S0 lc R wavak FOURD lorder Drd. 2026-01-16
USHARANT
CRLREV- COURT CRIMI
026 (21.01.2026 PATI, S Order Dtd. 2026-01-16
517/2023 |72l NO. 6 REVIS
026(21.01.2026 ?gég;;2015 H K MOHANTA ;gURg Order Dtd. 2026-01-15 giigc
nen COURT
026(21.01.2026 3007 . |S MOAHARANA NO. |order Dtd. 2026-03-31
21
COURT
RSA- SECON
) _ _
026(21.01.2026 1977 D NAVAK g?. Order Dtd. 2026-01-20 o
COURT
RVWPET - CIVIL
) _ _
026(21.01.2026  [; 0700 B K PATI gg. Order Dtd. 2026-02-25 S
COURT
CRLA- JADUNATH
) _ _
02621.01.2026 (S0 0 gg. Order Dtd. 2026-01-15
COURT
CRLA- JADUNATH
) —_ —_
026 21.01.2026 (ST (SRR gg. Order Dtd. 2026-01-15
WP (C) - COURT
026(21.01.2026 3,107 i 5 PATRRAY NO. |order Dtd. 2026-01-20
23
COURT
ABLAPL- PRASANT KUMAR
) _ _
026 (21.01.2026 (32000 (PSR c gg. Order Dtd. 2026-01-19




COURT
WP (C) - WRIT
) — —
02621.01.2026 |37 070" o5 [H S PAIKRAY gg. Order Dtd. 2026-01-20 ERANC
COURT
WP (C) - WRIT
) — —
02621.01.2026 |35 070" oo |H S PAIKRAY gg. Order Dtd. 2026-01-20 ERANC
MISC.
026(21.01.2026 T§§§;2015 A DAS ;gURf Order Dtd. 2022-07-08 APPEA
: SEC.
WP (C) - COURT WRIT
) — —
02621.01.2026 35000705 |A K ROUL No. 1 |order Dtd. 2026-01-20 ERANC
WP (C) - COURT WRIT
) — —
026 (21.01.2026 50070”1505 |H B JENA No. 7 |order Dtd. 2026-01-15 ERANC
MISC.
026 (21.01.2026 T§§§;2015 B MAHALT ;gURf Order Dtd. 2022-07-08 APPEA
: SEC.
WP (C) - COURT
) — —
02621.01.2026 370007 0 |S BISWAL No. 1 (order Dtd. 2026-01-13
COURT
WP (C) - WRIT
) — —
02621012026 77300705, [B SAMAL NO. 2 |order Dtd. 2026-02-23 ERANC
OLD
COURT
026 (21.01.2026 21“2’]34]5*51;5025 M BEHERA NO. 2 |Order Dtd. 2026-01-13
OLD
COURT
WP (C) - WRIT
) _ —_
02621.01.2026 |00~ 0 0o |C R NAYAK NO. 2 |Order Dtd. 2026-01-20 ERANC
OLD
COURT
026 (21.01.2026 11“2]34]5*535025 M BEHERA NO. 2 |order Dtd. 2026-01-13
OLD
COURT
ARLAPL-
026(21.01.2026 HK PANDA NO. |Order Dtd. 2026-01-19
14108/2025 17
COURT
WP (C) - WRIT
) _ —_
026(21.01.2026 |77, -0 o [P K LENKA TS. Order Dtd. 2026-01-20 ERANC
COURT
WP (C) - PRASANTA WRIT
) — —
026 (21.01.2026 1002075055 leumar DASH Tg. Order Dtd. 2026-01-20 BRANC
COURT
WP (C) - WRIT
) — —
026 (21.01.2026 |33 0 oo [SARAT DASH TS. Order Dtd. 2026-01-20 BRANC
WP (C) - COURT WRIT
) — —
02621.01.2026  |coo 0, |ITISHRE PATRA No. 1 |Order Dtd. 2026-01-20 BRANC
WP (C) - COURT WRIT
) — —
026 (21.01.2026 1552 00 . [H S DEO No. 1 |Order Dtd. 2026-01-20 BRANC
WP (C) - COURT WRIT
) — —
026 (21.01.2026 |1, 0000, (M MOHANTY No. 1 |Order Dtd. 2026-01-20 ERANC
026 (21.01.2026 WP (C) - G D MALLICK (COURT |Order Dtd. 2026-01-20 WRIT




1530/2026 NO. 1 BRANC
WRIT
026 (21.01.2026 ?5;:};026 M MOHANTY ;gURf Order Dtd. 2026-01-22 ?i?gg
BENCH
026 (21.01.2026 ?gég>5026 P K MISHRA ;gURf Order Dtd. 2026-01-20 giigc
WP (C) - COURT
) —_ —_
026(21.01.2026 ;47 . [SARAT DASH FoURT lorder ptd. 2026-01-20
WP (C) - COURT
) —_ —_
026(21.01.2026 |- |k C SWAIN FoURT lorder ptd. 2026-01-20
WP (C) - COURT
) _ _
026 21.01.2026 -4 e paNDa Fo R lorder Drd. 2026-01-20
026(21.01.2026 222535025 B K SWAIN ;gURf Order Dtd. 2026-01-20
0261(21.01.2026 21542?/5025 BP TANGA ;gURg Order Dtd. 2026-01-15 BAIL-
026(21.01.2026 gggg35025 B K SWAIN ;gURf Order Dtd. 2026-01-20
026(21.01.2026 ?232535025 JP BEHERA ;gURf Order Dtd. 2026-01-19
026(21.01.2026 222335025 B K SWAIN ;gURf Order Dtd. 2026-01-20
026 (21.01.2026 ?25353;025 JP BEHERA EgURf Order Dtd. 2026-01-19 BATL-
026(21.01.2026 ?52253;025 PK MOHANTY ;gURf Order Dtd. 2026-01-19
026(21.01.2026 ?§?$53£025 AK JATI ;gURf Order Dtd. 2026-01-19
026(21.01.2026 ??3@535025 AK SWAIN ;gURf Order Dtd. 2026-01-19
I COURT
026 (21.01.2026 B. SAHOO NO. 3 |order Dtd. 2025-09-02
3820/2025 s
W (C) - COURT
026(21.01.2026 |)035)° o |a MOHANTY NO. 3 |Order Dtd. 2026-01-20
OLD
COURT
026 (21.01.2026  ABLAPL= Hep sanoo NO. 3 |order Dtd. 2026-01-19
3622/2025 e
COURT
026(21.01.2026 f?gi?gOZS G.S.SAMAL NO. |Order Dtd. 2026-03-10
17
COURT
026 (21.01.2026 ?28253;025 D SWAIN NO. |Order Dtd. 2026-01-19 BATL-
17
026 (21.01.2026 g?éigg;5 H.K.PANDA ;gURg Order Dtd. 2026-03-09




'oLD

COURT
WP (C) - WRIT
) —_ —_
026(21.01.2026 1507 |B DAs ggb 3 lorder Dtd. 2026-01-20 e
COURT
026 (21.01.2026 25252355 D.K.NAIK NO. 3 |Order Dtd. 2026-01-16
OLD
COURT
026(21.01.2026 §§55024 H.S.PAIKRAY NO. |Order Dtd. 2026-02-18 giigc
20
COURT
026 (21.01.2026 gsgggg M.R.BARIK NO. |Order Dtd. 2026-01-20
20
P () - COURT
026 (21.01.2026 M R ROUTRAY NO. |Order Dtd. 2026-01-20
766/2026 A
COURT
026 /21.01.2026 | LHE” B.ROUT NO. |Order Dtd. 2026-01-20
4/2026 A
COURT
WP (C) - PRATAP KU.
) —_ —_
026(21.01.2026 70300 [ 28. Order Dtd. 2026-01-20
P () - COURT
026(21.01.2026  [Jeith” M R ROUTRAY NO. |Order Dtd. 2026-01-20
20
B () - COURT
026 21.01.2026 1219 |s ® BARIK NO. |order Dtd. 2026-01-20
20
COURT
026(21.01.2026 ggéi;626 B DAS NO. |Order Dtd. 2026-01-20 giigc
20
e (C) - COURT AranC
) —_ —_
026(21.01.2026 301507 |BK STNGH 28. Order Dtd. 2026-01-20 s
BENCH
COURT
WP (C) - WRIT
) _ _
026(21.01.2026  [10 )7 [PR swAIN 28. Order Dtd. 2026-01-20 e
COURT
026(21.01.2026 ?§é§>;026 R SINGH NO. |Order Dtd. 2026-01-19 giiﬁc
20
B () - COURT
) —_ —_
026 21.01.2026  n21C17  lek AL 28. Order Dtd. 2026-01-19
COURT
WP (C) - WRIT
) _ _
026(21.01.2026 7,250 |RK saHU gg. Order Dtd. 2026-01-15 e
B () - COURT
026(21.01.2026 g2 150" INC STNHA NO. |order Dtd. 2026-01-19
20
COURT
026 (21.01.2026 22581;2025 R DAS NO. |Order Dtd. 2026-01-20 Eiigc
20




COURT

026(21.01.2026 gg;g;;2025 P K LENKA NO. |order Dtd. 2026-01-20 giigc
20
COURT
WP (C) — WRIT
) —_ —_
026(21.01.2026 ;0157 [P K MOHANTY 28. Order Dtd. 2026-01-20 e
COURT
026 (21.01.2026 giéf;626 J C BARAL NO. |order Dtd. 2026-02-17 giigc
12
P (C) - COURT Amanc
) —_ —_
026(21.01.2026 30557 R K DEHURY Tg. Order Dtd. 2026-01-20 s
BENCH
COURT
ABLAPL- BISWARANJAN
) _ _
026(21.01.2026  [gponiir (25 Tg. Order Dtd. 2026-01-19
COURT
0261(21.01.2026 222?58;6 SARAT DASH NO. Order Dtd. 2026-01-19 BAIL-
12
COURT
026(21.01.2026 ?§§§535025 A. K. BEHERA NO. |order Dtd. 2026-01-19
12
COURT
ABLAPL- SUBRAT KUMAR
) _ _
026 21.01.2026  SPRARET o [SUORE Tg. Order Dtd. 2026-01-19
COURT
026 121.01.2026 223?53;6 KK NATH NO. |Order Dtd. 2026-01-19
12
COURT
026(21.01.2026 2?;?53;6 HK PANDA NO. |order Dtd. 2026-01-19
12
COURT
026 121.01.2026 ?23?58;6 AK NAYAK NO. |Order Dtd. 2026-01-19
12
COURT
026 (21.01.2026 222?58;6 S MOHARANA NO. |Order Dtd. 2026-01-19 BATL-
12
COURT
026 121.01.2026 §2255326 G SAHOO NO. |order Dtd. 2026-01-19
12
COURT
026 (21.01.2026 ?2??58;6 G SAHOO NO. |Order Dtd. 2026-01-19
12
COURT
026 121.01.2026 222?58;6 G SAHOO NO. |order Dtd. 2026-01-19
12
COURT
026 (21.01.2026 ?2??53;6 J KAMILA NO. |Order Dtd. 2026-01-19 BATL-
12
COURT
026 (21.01.2026 333252625 NIRANJAN ROUT NO. |Order Dtd. 2026-01-20
17
026 (21.01.2026 gg;g;;2023 S DAS ;gURT Order Dtd. 5000-01-01 giigc




117

026 /21.01.2026 ?§f§2§2025 G B PANDA %g?RT Order Dtd. 2026-01-20 e
026 21.01.2026 gﬁigé;2025 A P SAHO %g?RT Order Dtd. 2026-01-20 e
026 (21.01.2026 25;22;2025 B SAMAL ;g?Rf Order Dtd. 2026-03-09
026 (21.01.2026 gg;?;626 G SUNDARA ;g?Rf Order Dtd. 2026-01-29 giigc
026(21.01.2026 ?5;8};026 M NANADY ES?RT Order Dtd. 2026-01-20
026 (21.01.2026 ?gé§>5026 C SAMAL ES?RT Order Dtd. 2026-01-20
026(21.01.2026 g§é§>;o26 B DAS ES?RT Order Dtd. 2026-01-20
026(21.01.2026 ?2;?53;6 TR DAS ES?RT Order Dtd. 2026-01-19
026 (21.01.2026 ?2??58;6 ;gﬁigDZQRTIA ;g?Rf Order Dtd. 2026-01-19
026 (21.01.2026 ?E§§§3;025 ;gﬁigDiiRTIA ;g?Rf Order Dtd. 2026-01-19 BAIL-
026 (21.01.2026 ggégé;zozz R K PATRA ;g?Rf Order Dtd. 2025-12-01 giigc
026 (21.01.2026 ggégé;zozz R K PATRA ;gng Order Dtd. 2025-12-01 e
026 (21.01.2026 §§é§2§2022 R K PATRA FoURT order ptd. 2025-12-01 e
026 (21.01.2026 ggégé;zozz R K PATRA ;g?Rf Order Dtd. 2025-12-01 e
026(21.01.2026 ggégé;zozz R K PATRA ;g?Rf Order Dtd. 2025-12-01 giigc
026 (21.01.2026 ggégé;zozz R K PATRA FoURT order ptd. 2025-12-01 e
026 [21.01.2026 12 (°)7 R K PATRA Fo0RT lorder Drd. 2025-12-01 e
026 (21.01.2026 WP (C) - R K PATRA (COURT |Order Dtd. 2025-12-01 WRIT




35626/2022 NO. 1 BRANC
026 [21.01.2026 1o iCL PATRA FoURT lorder ptd. 2025-12-01 e
026 [21.01.2026 10100 PATRA FoURT order ptd. 2025-12-01 e
026 [21.01.2026 10400 PATRA FoURT order ptd. 2025-12-01 e
026 [21.01.2026  [1oiCL PATRA FoURT lorder ptd. 2025-12-01 e
026 [21.01.2026 10100 PATRA FoOR] lorder Drd. 2025-12-01 e
026 [21.01.2026 1010V PATRA FoURT lorder Drd. 2025-12-01 e
026 [21.01.2026  [Toi0L PATRA FoURT lorder ptd. 2025-12-01 e
026 [21.01.2026 10100 PATRA FoOR] lorder Drd. 2025-12-01 e
02621.01.2026 |50 S PATRA FOURT lorder Drd. 2025-12-01 e
026 [21.01.2026 (1o i00 PATRA FoURT order ptd. 2025-12-01 e
026 [21.01.2026 1010V PATRA FOURT lorder Drd. 2025-12-01 e
02621.01.2026 |50 S PATRA FOURT lorder Drd. 2025-12-01 e
026 [21.01.2026 10 i50 PATRA FoURT order ptd. 2025-12-01 e
026 [21.01.2026  101C)° _ls.c.pask COURT lorder Drd. 2026-01-21
02621.01.2026 |50 SV PATRA COURT lorder prd. 2025-12-01 e
026 [21.01.2026 10 {50 PATRA FoURT order ptd. 2025-12-01 e
WRIT
026(21.01.2026 ?§é32626 .DASH ;g?Rf Order Dtd. 2026-01-21 ?g?g?

BENCH




WP (C) - COURT WRIT
) —_ —_
026121.01.2026 35626/2022 R K PATRA C.0. NO. 1 Order Dtd. 2025-12-01 BRANC
COURT
RSA- SECON
) — —
026 (21.01.2026 | o |S.BARDHAN c.o. NO. 3 [0rder Dtd. 2026-02-27 ADDEA
OLD
WP (C) - COURT WRIT
) —_ —_
026(21.01.2026 3w o0, R K PATRA c.o. No. 1 (order Dtd. 2025-12-01 BRANC
WA- COURT
) — —
026121.01.2026 2468/2024 P K JENA C.0. NO. 1 Order Dtd. 2026-01-20
WA- COURT
) — —
026 (21.01.2026 |, o0 oq,, |G D MALLICK  C.O. No. 1 (order Dtd. 2026-01-20
RPFAM- COURT FIRST
) — —
026 (21.01.2026 |, 00" 00,5 A KHAN c.o. No. 1 (order Dtd. 2026-01-20 ApDEA
RPFAM- COURT FIRST
) — —
026 (21.01.2026 |, 0" 0,5 A KHAN c.o. No. 1 (order Dtd. 2026-01-20 ApDEA
026 (21.01.2026 quz(g)/;o% B K PATI c.o. ;gURf Order Dtd. 2026-01-20
026 21.01.2026 ?§552625 R.K.SARANGI |C.O. ;gURf Order Dtd. 2026-01-09
WP (C) - COURT
026 (21.01.2026 |17, 000, |J SAHOO c.o. NO. |Oorder Dtd. 2026-03-05
20
COURT
cMP- STDHARTHA WRIT
) _ _
026121.01.2026 89/2026 MISRA C.O. NO. 2 |Order Dtd. 9999-12-31 BRANC
OLD
WP (C) - TUTU KUMAR WRIT
) — —
026 (21.01.2026 |00 000 |spupny GENERAL Order Dtd. 2025-04-21 BRANC
WP (C) - TUTU KUMAR
) — —
026 (21.01.2026  |geo o00c |spumra GENERAL Order Dtd. 2025-04-21
WP (C) - TUTU KUMAR
) _ _
026 (21.01.2026 (oo oo |opuenny GENERAL Order Dtd. 2025-04-21
CRLMC- SWETAMBARA
) _ _
026 (21.01.2026 |70 CURGHTT GENERAL Order Dtd. 2026-01-16
CRLMC- SWETAMBARA
) _ _
2026121.01.2026 1/2026 PUROHIT GENERAL Order Dtd. 2026-01-08
CMP- SWETAMBARA
) _ _
026(21.01.2026  |goo oo | Dupoin GENERAL Order Dtd. 2025-12-15
CRLMC- MANORANJAN CRIMT
) _ _
026121.01.2026 3372/2025 |DAS GENERAL Order Dtd. 2026-01-19 MISC
WP (C) - WRIT
) _ _
026 (21.01.2026  |33,0, 0,0 |JAYADEV BHOI |GENERAL Order Dtd. 2026-01-20 BRANC
026 (21.01.2026  |CMP- 'PRAMOD RANJAN |GENERAL | Order Dtd. 2026-01-20




1355/2025

BEHERA

WP (C) — PRATAP KUMAR
)
026121.01.2026 20886/2017 |SAHOO GENERAL Counter
CONTC- PRATAP KUMAR
| N |
0261(21.01.2026 1917/2019 |SAHOO GENERAL Petition CONTE
MISC.
026 (21.01.2026 gﬁ?;zozo ﬁiEgJ KUMAR | ENERAL Order Dtd. 2025-03-19 APPEA
SEC.
WP (C) - PRATAP L WRIT
)
026121.01.2026 5390/2018 |KU.SAHOO GENERAL Petition BRANC
MISC.
026(21.01.2026 fﬁg;/2019 ﬁiggJ KUMAR | ENERAL Order Dtd. 2025-03-19 APPEA
SEC.
WP (C) - MANAS RANJAN .. L. ,
)
026 1(21.01.2026 14022/2012 |SAHOO GENERAL RejoinderPetition With Annexures,
WP (C) - MANOJ KUMAR WRIT
) _ _
026 21012026 [[21C) e GENERAL Order Dtd. 2025-12-19 e
WRIT
WP (C) - MANOJ KUMAR BRANC
) _ _
026 21.01.2026 7000 GENERAL Order Dtd. 2025-12-10 s
BENCH
WP (C) - MANOJ KUMAR
) _ _
026(21.01.2026 (1710 on GENERAL Order Dtd. 2025-12-12
WP (C) - MANOJ KUMAR WRIT
) —_ —_
026(21.01.2026 100 o e GENERAL Order Dtd. 2025-06-25 e
WP (C) - MANOJ KUMAR
) —_ —_
026(21.01.2026 1o 1C) T GENERAL Order Dtd. 2024-09-18
CONTC- DEBENDRA
) _ _
026 21.01.2026 S0 700 |PEREE GENERAL Order Dtd. 2026-01-20
CONTC- DEBENDRA
) _ _
02621012026 |cow O | PEEE GENERAL Order Dtd. 2026-01-20
MISC.
026 (21.01.2026 f22;2023 EQEQJ KUMAR | cENERAL Order Dtd. 2023-12-22 APPEA
SEC.
RVWPET - MANOJ KUMAR CIVIL
) _ _
026 21.01.2026 |7 eER GENERAL Order Dtd. 2025-01-31 -
MISC.
026 (21.01.2026 §§2;2018 ﬁiggJ KUMAR | ENERAL Order Dtd. 2025-04-15 APPEA
SEC.
CRLREV- AKSHYA KUMAR X X CRIMI
)
026121.01.2026 797/2004 BEHERA GENERAL Entire Brief REVIS
MISC.
026 (21.01.2026 g?§;2015 ﬁiEXJ KUMAR | cENERAL Order Dtd. 2018-04-18 APPEA

SEC.




026 (21.01.2026 235/2022 ﬁiggJ KUMAR | ENERAL Order Dtd. 2025-10-28 XEEEA
WA- MANOJ KUMAR WRIT

) —_ —_

026(21.01.2026  [hoe o o GENERAL Order Dtd. 2025-10-28 .
WA- MANOJ KUMAR WRIT

) —_ —_

026 21.01.2026 700 e GENERAL Order Dtd. 2025-10-28 e,

026 (21.01.2026 g§1/2022 ﬁiggJ KUMAR | cENERAL Order Dtd. 2025-10-28 Xi;gA
WP (C) — HAREKRUSHNA WRIT

) —_ —_

02621012026 7oe0 e e GENERAL Order Dtd. 2026-01-19 e
WA- MANOJ KUMAR WRIT

) —_ —_

026 [21.01.2026  [0hC o RS GENERAL Order Dtd. 2025-10-28 [

SRI

SA- NABAKISHORE

) _ _

026 21.01.2026 (00 o0 [TRSARISTPRE lGeNERAL Order Dtd. 2017-10-23

LAND OFFICER

026(21.01.2026 236/2022 ﬁiggJ KUMAR | ENERAL Order Dtd. 2025-10-28 Xi;gA
WA- MANOJ KUMAR WRIT

) —_ —_

026(21.01.2026  [7ee oo o GENERAL Order Dtd. 2025-10-28 s

026(21.01.2026 gﬁ;/2022 ﬁiggJ KUMAR | ENERAL Order Dtd. 2025-10-28 XiggA

026(21.01.2026 2?1/2022 ﬁiggJ KUMAR | ENERAL Order Dtd. 2025-10-28 Xi;gA
WP (C) — PRAHALLAD WRIT

) —_ —_

026(21.01.2026 3080 | g [GENERAL Order Dtd. 2026-01-16 e

026(21.01.2026 233/2022 ﬁigiJ KUMAR | ceNERAL Order Dtd. 2025-10-28 XiggA

026 (21.01.2026 232/2022 ﬁigiJ KUMAR | ENERAL Order Dtd. 2025-10-28 KﬁﬁEA

026 (21.01.2026 gﬁ;/2022 ﬁigiJ KUMAR | ENERAL Order Dtd. 2025-10-28 KﬁﬁEA
WP (C) - WRIT

) —_ —_

026(21.01.2026 |, ~S507 IS MOHARANA  |GENERAL Order Dtd. 2026-01-20 o

) CRLLP-

026(21.01.2026 |5 0007 . |S MOHARANA  |GENERAL Order Dtd. 2025-12-22 BATL-

026 (21.01.2026 ?2;/2018 G R PATRA GENERAL Order Dtd. 2022-10-26 Z?;gA

026 (21.01.2026 2318/2024 S MOHARANA  |GENERAL Order Dtd. 2026-01-20 Z?;gA

026 (21.01.2026 §§£2/2024 S MOHARANA  |GENERAL Order Dtd. 2026-01-20 Xi;gA

026 (21.01.2026 23;5/2024 S MOHARANA  |GENERAL Order Dtd. 2026-01-20 Xi;gA

026 (21.01.2026 §§;3/2024 S MOHARANA  |GENERAL Order Dtd. 2026-01-20 Xi;EA
WP (C) -

026 121.01.2026 K N SAHOO GENERAL Order Dtd. 2026-01-19

1132/2026




WP (C) -

026 121.01.2026 1133/2026 K N SAHOO GENERAL Order Dtd. 2026-01-19
WP (C) - WRIT
) — —
026 121.01.2026 35674/2025 K N SAHOO GENERAL Order Dtd. 2026-01-19 BRANC
026 121.01.2026 §§?§§X£5 N ROUT GENERAL Order Dtd. 2026-03-09
026 121.01.2026 2???5856 S DASH GENERAL Order Dtd. 2026-01-20 BAIL-
WRIT
WP (C) — BRANC
) —_ —_
026 121.01.2026 33987/2025 L. PRADHAN GENERAL Order Dtd. 2025-11-28 (DIVI
BENCH
WP (C) = WRIT
) - _
026 121.01.2026 24072/2025 L. PRADHAN GENERAL Order Dtd. 2025-09-10 BRANC
ABLAPL- AYESHKANTA
) - _
026 121.01.2026 12342/2025 |TRTPATHY GENERAL Order Dtd. 2025-01-20
CRLA- CRIMI
) - _
026 121.01.2026 129/2005 N SAHOO GENERAL Order Dtd. 2025-12-19 APPEA
026 121.01.2026 5255021 A MOHANTY GENERAL Order Dtd. 2025-12-24 giigc
WP (C) = WRIT
) - _
026 121.01.2026 24192/2023 B SAHOO GENERAL Order Dtd. 2026-01-20 BRANC
WP (C) - WRIT
) — —
026 121.01.2026 4690/2023 B SAHOO GENERAL Order Dtd. 2026-01-20 BRANC
FA- FIRST
) — —
026 121.01.2026 249/1991 K K BHUYAN GENERAL Order Dtd. 2019-09-19Decree, APPEA
LAA- Order Dtd. 9999-12- FIRST
) QZ)
026121.01.2026 29/2017 J K PRUSTY GENERAL 31Petition, Appealmemo, Annexure, Decree, |APPEA
WP (C) - WRIT
) — —
026 121.01.2026 30020/2023 R K SAHU GENERAL Order Dtd. 2026-01-26 BRANC
026 121.01.2026 ?22??3;025 SAHOO GENERAL
WP (C) - WRIT
) _ _
026 121.01.2026 4690/2023 M NAYAK GENERAL Order Dtd. 2026-01-20 BRANC
WP (C) - WRIT
) _ _
026 121.01.2026 24192/2023 M NAYAK GENERAL Order Dtd. 2026-01-20 BRANC
026 121.01.2026 ggé?};OZS N. SAHOO GENERAL
RPFAM- FIRST
) _ _
026 121.01.2026 293/2017 M R DAS GENERAL Order Dtd. 2026-01-20 APPEA
RPFAM- FIRST
) _ _
026 121.01.2026 260/2017 M R DAS GENERAL Order Dtd. 2026-01-20 APPEA
WP (C) - WRIT
) _ _
026 121.01.2026 11203/2019 N R PANDA GENERAL Order Dtd. 2026-01-20 BRANC




(DIVI

BENCH
WRIT
WP (C) - BRANC
) —_ —_
026(21.01.2026  [7-00)° |G K TRIPATHY |GENERAL Order Dtd. 2022-06-23 s
BENCH
, FA-
0261(21.01.2026 188/1973 H K BHOL GENERAL
FA-
026121.01.2026 188/1973 H K BHOL GENERAL
WP (C) - Order Dtd. 2017-05-
)
026121.01.2026 10744/2012 J PARIDA GENERAL 02Petition, Appealmemo, Annexure, Decree,
026 121.01.2026 §§3§g£6 K C PANDA GENERAL Order Dtd. 2026-01-07
026(21.01.2026 |TRE(O) = o ¢ MISHRA  |GENERAL Order Dtd. 2025-02-25
: 0L 279/2024 :
ABLAPL-
) —_ —_
026(21.01.2026 [, 050 [k K NaTH GENERAL Order Dtd. 2026-01-21
026(21.01.2026 |WE(C)- S C DAS GENERAL Order Dtd. 2026-01-19
: 0L 471/2026 :
CRLMC-
) —_ —_
026 21.01.2026 ;245 |8 saroo GENERAL Order Dtd. 9999-12-31
) CRLMC-
0261(21.01.2026 64/2026 R K MALLICK GENERAL Order Dtd. 2026-01-08
026121.01.2026 ?52?58;6 R K MALLICK GENERAL Order Dtd. 2026-01-08 BAIL-
) CRLMC-
026(21.01.2026 o E00 R K MALLICK |GENERAL Order Dtd. 2025-11-29
026(21.01.2026 |"E(C)- D J MISHRA  |GENERAL Order Dtd. 2026-01-21
: 0L 2233/2026 :
026 (21.01.2026 353?5; R SAHOO GENERAL Order Dtd. 2026-01-20
) WA-
026(21.01.2026 |02 o | K PAL GENERAL Order Dtd. 2026-01-20
CMP-
026(21.01.2026 |00 S K SWAIN GENERAL Order Dtd. 2026-01-16
WP (C) - WRIT
) _ _
026(21.01.2026 351707 |s K swaIN GENERAL Order Dtd. 2026-01-06 e




CONTC- Order Dtd. 2025-11-
)
0261(21.01.2026 1006/2025 S K SWAIN GENERAL 20Petition,Annexure,
026 (21.01.2026 ??3253;025 M PANDA GENERAL Order Dtd. 2025-10-17
| WP (C) -
026 21.01.2026 12457 |p K swaTN GENERAL Order Dtd. 2026-01-20
WP (C) - WRIT
) —_ —_
026(21.01.2026 3707, |B RATH GENERAL Order Dtd. 2026-01-20 R
CMP-
026(21.01.2026 5,50 . |s S BISWAL  |GENERAL Order Dtd. 2026-01-13
) cMp-
026(21.01.2026 [ceb> | S BISWAL  |GENERAL Order Dtd. 2026-01-13
CMP-
026(21.01.2026 |00 |s S BISWAL  |GENERAL Order Dtd. 2026-01-13
CMP-
026(21.01.2026 |07 |s S BISWAL  |GENERAL Order Dtd. 2026-01-13
) cMp-
026(21.01.2026 (K7 |s S BISWAL  |GENERAL Order Dtd. 2026-01-13
, CMP-
026(21.01.2026 | (555 |s s BISWAL  |GENERAL Order Dtd. 2026-01-13
, CMP-
026(21.01.2026 |57 |s 5 BISWAL  |GENERAL Order Dtd. 2026-01-13
) cMP-
026121.01.2026 35/2026 S S BISWAL GENERAL Order Dtd. 2026-01-13
, CMP-
026(21.01.2026 (S0 |S S BISWAL  |GENERAL Order Dtd. 2026-01-13
026 (21.01.2026 §§5;026 S S BISWAL  |GENERAL Order Dtd. 2026-01-13 g?igc
CONTC-
026(21.01.2026 [0 00 IS K RATH GENERAL Order Dtd. 2026-01-13
026(21.01.2026 Sigsgg;5 D SAMAL GENERAL Order Dtd. 2026-02-06
026 (21.01.2026 ?23?53;025 S PATTANAIK |GENERAL Order Dtd. 2025-12-09
WP (C) - WRIT
) _ _
026(21.01.2026 |7 0l 7 N ¢ STNHA GENERAL Order Dtd. 2025-10-14 e




CMP-

026 121.01.2026 64/2026 B K DAS GENERAL Order Dtd. 2026-01-19
WA- WRIT
) — —_
026 121.01.2026 3253/2024 N R PANDA GENERAL Order Dtd. 2026-01-19 APPEA
CRLREV-
) — —_
026 121.01.2026 233/2025 N. K. LENKA GENERAL Order Dtd. 2025-09-22
CONTC- HIMANSHU KUMR
) — —
026 121.01.2026 5366/2025 |BHOL GENERAL Order Dtd. 2025-11-24
ABLAPL- PARTHA
) — —
026 121.01.2026 433/2026 SARATHT DAS GENERAL Order Dtd. 2026-01-21
026 (21.01.2026 ‘73“22‘7/*2?8;6 S N GAYA GENERAL Order Dtd. 2026-01-20 BAIL-
026 (21.01.2026 N2 (C)- T K NAYAK GENERAL Order Dtd. 2011-12-08
i : : 20859/2011 .
WP (C) - Order Dtd. 2012-08-
)
026121.01.2026 8773/2012 H K MALLICK GENERAL 21Petition, Appealmemo, Annexure, Decree,
026 121.01.2026 ?5é22;2013 B P MOHANTY GENERAL Order Dtd. 2019-01-21
MATA- FIRST
) - -
026 121.01.2026 107/2023 R K BARIK GENERAL Order Dtd. 2025-12-24 ADPEA
WRIT
WP (C) — BRANC
) — —
026 121.01.2026 16260/2023 R K BEHERA GENERAL Order Dtd. 2026-01-20 (DIVI
BENCH
WRIT
WP (C) - BRANC
) —_ —_
026 121.01.2026 16254/2023 R K BEHERA GENERAL Order Dtd. 2026-01-20 (DIVI
BENCH
WRIT
WP (C) — BRANC
) — —
026 121.01.2026 15137/2023 R K BEHERA GENERAL Order Dtd. 2026-01-20 (DIVI
BENCH
WP (C) - Order Dtd. 2015-07-
)
026121.01.2026 2259/2015 A K MISHRA GENERAL 27Petition, Appealmemo,Annexure, Decree,
WP (C) - WRIT
) —_ —_
026 121.01.2026 38130/2021 K RATH GENERAL Order Dtd. 2024-08-16 BRANC
WP (C) — WRIT
) — _
026 121.01.2026 7434/2023 R K BEHERA GENERAL Order Dtd. 2026-01-20 BRANC
WP (C) — WRIT
) — _
026 121.01.2026 11589/2023 H K BHOL GENERAL Order Dtd. 2023-04-19 BRANC
WP (C) — WRIT
) _ _
026 121.01.2026 17071/2025 D P SWAIN GENERAL Order Dtd. 2026-02-17 BRANC
) WP (C) -
026 121.01.2026 1457/2026 M K NAYAK GENERAL Order Dtd. 2026-01-21
) WP (C) -
026 121.01.2026 1465/2026 S PRADHAN GENERAL Order Dtd. 2026-01-19
WE (C) - WRIT
026 121.01.2026 4746/2025 T K NAYAK GENERAL Order Dtd. 2025-03-10 BRANC

(DIVI




BENCH

WP (C) -
) — —
026(21.01.2026 |0 020000 |S DAS GENERAL Order Dtd. 2026-01-21
WP (C) - WRIT
) — —
026(21.01.2026 |0 0200, |S DAS GENERAL Order Dtd. 2026-01-21 BRANC
ABLAPL-
) — —
02621.01.2026 [} 000 o SAHOO GENERAL Order Dtd. 2026-02-04
WRIT
WP (C) - BRANC
) — —
026(21.01.2026 | o000, |C R NAYAK GENERAL Order Dtd. 2026-02-12 (DIVI
BENCH
) CRLMC-
026(21.01.2026 | ,\/o o0, |S K MISHRA  |GENERAL Order Dtd. 9999-12-31
ABLAPL-
) —_ —
026(21.01.2026 |, "o SAHOO GENERAL Order Dtd. 2026-02-04
WP (C) -
026(21.01.2026 | ogo0 00,5 |B K RAY GENERAL Order Dtd. 9999-12-31
026 21.01.2026 2%3?5;; K MOHAPATRA |GENERAL Order Dtd. 2026-02-18
) WP (C) -
026(21.01.2026 |0 20000 B K RAY GENERAL Order Dtd. 2026-01-21
WRIT
WP (C) - BRANC
) —_ —
02621.01.2026  |5o100 50,5 |T BARIK GENERAL Order Dtd. 2025-12-24 (DTVT
BENCH

NIC



